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T rade Fair at M ilan

♦1812. Shrl Radha Raman: Will the 
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that India 
has decided to participate in the Trade 
Fair to be held at Milan in April, 
1955;

(b) if so, the goods that are pro
posed to be sent for exhibition in the 
fair; and

(c) whether any amount has been 
sanctioned by Government for this 
purpose?

The Deputy Mjnister of Commerce 
and Industry (Shri Kanuni:o): (a)
Yes, Sir.

(b) A statement is laid on the 
Table of the House. [See Appendix 
VIII, annexure No. 70].

(c) Rs. 2,60,000.

Development of Broadcasting

nsi6. Shri Gidwani: Will the
Minister of Information and Broad- 
caBtinff be pleased to sUte the amount 
spent up to the 31st January, 1955 out 
of the total provision made in the 
First Five Year Plan for the develop
ment of broadcasting in India?

The Minister of Information and 
Broadcaslinir (Dr. Keskar): The
amount of expenditure booked up to

the 31st January, 1955 is Rs. 76,06,810 
out of the total provision of Rs.
4,94,25,000. The actual expenditure 
is in fact considerably higher but has 
not been brought on the books pend
ing the receipt of intimation regard
ing debits on account of building 
works of the Central Public Works 
Department and cost of imported 
equipment.
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Compensation

*1820. Sardar Iqbal Sin^h: Will the 
Minister of Rehabilitation be pleased 
to state:

(a) the total amount of claims of 
displaced persons registered by Gov
ernment under the Interim Compen
sation Scheme; and

(b) the amount of claims so far 
verified?

The Minister of RehabUitation (Shri 
Mehr Chand Khanna): (a) Claims
were not registered under the Interim 
Compensation Scheme which was in
troduced in November, 1953. They 
were registered under the Displaced 
Persons (Claims) Act, 1960. The 
value claimed in these claims is Dot
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known as this information was not 
compiled.

(b) Roughly Rs. 500 crores exclud
ing agricultural land claims.

JuTK  I n d u s t r y

■̂ 1825. Shrlmatl Ila Palchoudhury:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the attention of Gov
ernment has been drawn to the grow
ing foreign competition wihich the 
Indian Jute Industry is facing; and

(b) if so, the steps Government 
propose to take to help the industry 
solve its difficulties?

The Deputy MinJster of Commerce 
and Industry (Shri Kanun^o): (a)
Yes, Sir, Government are aware of 
this.

(b) Following are the main steps 
taken to assist the industry in over
coming its difficulties in the export
markets:

(i) Export duty on the jute 
goods is being adjusted from 
time to time.

(ii) Ad hoc grants-in-aid are 
paid to the industry for under
taking publicity work in foreign
countries.

(iii) The industry has been asked 
to apply itself diligently to the 
task of developing market re
search and diversifying the pat
tern of production as far as pos
sible.
As a result of these measures, the 

export of Indian jute goods improved 
from 747,000 tons in 1953 to 843,000 
tons in 1954.

G anga B arrage

1̂829. Shrlmatl Ila Palchoudhury:
Will the Minister of Irrifation and 
Power be pleased to state when the 
work on the construction of the Ganga 
Barrage is likely to be begun?

The Deputy Minister of Irrlî ation 
and Power (Shri Hathl): The scheme 
is in a very preliminary stage and it 
is not possible at this stage to say as

to when the construction of the Ganga 
Barrage is likely to be begun.
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